DECLARATION OF ASSETS & LIABILITIES BY LALAN RAM . MLA OF KUTUMBA (SC) BIHAR

1. LALAN RAM son of Llgesh Bhuiya aged 37 vears, resident of Vill: Dhanivar . Tola - Birajbigha

PO Deshpur, PS. Amba _ Dist. Aurangabad (Bihar) give hercinbelow  the details of the assels

{immovable . movable, bank balance ete. ) of myself, my spouse & my dependents

(1} Details of PAN and status of filing of Income tax retarn :

S Mo, [Mames Permaneznt The financial year for | Total income shown in
Account Number |which the last Income- |Income Tax Retarn (in
(PAM) tax return has been Rupees)
filed

1 Self BUKPR 77060 [20012-13 [, 200000/

2 Spouse- Usha Devi BSMPLI 2752 A 200213 i Rs. 190050/

T |Dependent | - Vijeta Kumari NIL NIL NIL T

9 Dependent 2 - Amit Kumar MIL MIL NIL

3 Dependent 3 - Amisha Kumari NIL MIL MIL




N\

f..:" LIC Palicy Mo, 517646363- DOC 2B/05/20010 {Sum Rs.1.31.548/- MEL MIL MIL MIL
& Assured Rs. 2,00,000 ) - YLY
/ LIC Policy No. 517646362- DOC 28/05/2011 (Sum Rs. Bo.697/- MIL MNIL ML ML
Assared Rs. 155,000/ 1- YLY
LIC J'-'.ulicy' Mo, 51 7649303- DOC 288200 | (Sum Rs, 37962/ L ML MIL NIL
Assured Rs. 2,000, 000- ) - HLY
LIC Policy No. 512261208 DOC 28092001 {Suem MIL MNIL MIL ™IL ™I1L
Assured Rs. 50,0000 ) - HLY Hs. 2674
LIC Policy Mo, 512397451 DOC 25/01/2002 (Sum ML MIL MIL ML MIL
Assured Rs. 200,000/ ) - ¥YLY Rs. 2755/
LIC Policy Mo, 519504895, 519504806, SI9504898 Rs. 16,764/ , Bs. 13,4224 |NIL ML NIL MIL
319504890 DOC 28012003 - ¥LY Rs. 11,882/, Rs.22.000/-
LIC Policy Mo, $19130173- DOC 13/04/2012 {Sum MIL Rs. 7o, 700/- MIL MIL MIL
Assured Rs. 3,00,0000- - YLY
SEILIFE-Smart ULIP No. 4401 60096400- DOC 28022010 1{Rs, 1. 50,000/= ML MIL NIL NI
(Sum Assured Ks. 300MHE- ) - YLY
SEILIFE-Smart LILIP NIL Rs, 150,000/ ML MIL MNIL
Personal loans/advance given to any person or entity
(v including firm, Company, Trust ete. and other receivables |NIL NIL ML L NIL
fram debtors and the amount.
. Motor Vehicles!Airerafts! Yachis/Ships {details of Make,
(vi) Registration Mo, ete, Year of Purchase and amount)
Motor Cyele - Henda Passion Plus . Reg, No. JH 030 Rs. 46,000/ ML NIL ™IL MIL
0073 . Purchases - 2009
Mahindra Scorpio VLX BS3 | Reg. No. BR2GE 3717, Rs.10,35.056/- NIL ML MIL MIL
Purchases- June201 |
vii) Jewelry, bullion and valuable thing (zive details of weiglt
and value}
Gold Ornaments 20 gms. Rs. 48,0000 |\ 13 i 10gms Rs. 24,0000 10gms Rs.24.000/-
gms. Ry 276,000/ | 36,000/
Silver Oraments & Utensils 250gms.Rs, BO,5004 ;t‘?:;um ;Tﬂﬁmb e MIL ;IJUETS' Bk
(viil} | Any other assets such as value of Claims/interest
Freeze . TV . Sofa . Laptop & House Hold Rs. 1,75,000/- MIL NIL ML MIL
Cow-2 , Buffalow -1 & Gogt R, 50,000/- ML MIL MIL MIL
fix) Gross Total value Rs.21.30,565/- Rs 975914/ Rs 1.13,922/- s, 88,906/ Rs, 29 500/-




Approximate Current morket valuc Res. 10, 16,004)- NIL MIL ML MNIL
& Commercial Building
iy [Vl mE Xperimeis) NIl NIL NIL NIL NIL
-Location(s}
" |-Survey numberis)
Built up Arca {Total measurement in sg. ft.) ML MIL MIL MIL NIL
Whether inherited property ) ;
Vewror NOG P NIL NI NIL NIL NIL
]'}.nt:_nF;Juruhas:- in case of self NIL NIL NIL NIL NIL
acguired property
Cost al property (in case of purchase] al the time of A
NIl ML MIL MIL MIL
purehase
Any lnvestment on the
property by way of MIL ML NIL NIL MNIL
development, construction elc. 3 5
Approximate Corrent market value Ml ML 1L MIL MIL
Residential Building .
(including apartments) In.dlm o i
(v} -I.Uualim:;:;} "'-"_I."..:l.?l'lal'lt\-'ﬂl' . Tala - NI MIL MIL. NIL
_Siirvey numbet(s) Rirajbigha , Aurangabad
Area {Total measurement in sy L] 201 5. mitr. NIL MIL JMIL MIL
Built up Area { Total measurement in sg. it.) 20 5. mitr, MIL MIL MIL ML
;‘:’:,:':f;;;':;e”‘“d prepy No NI NIL NIL NIL
Drate of purchase in case of self acquired property Year 1994 MNIL ML ML MIL
Cost of property {in case of purchase) al the time af Rs. 14,500/ NIL NIL NIL NIL
purchase
Any Investment an the land by
way of development, MIL NIL NI NIL ML
consiruction eic.
Approximate Current market value Rs. 14,500/ MNIL
(v} Other (such as interest in property) ML MIL MIL NIL MNIL
{vi) Total of Current Market Value of (i) to (v} above Rs. 14,05, 500/- Rs, 250,000 MIL M1l MIL
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~f That 1 give herein below the details of the assets (movable and immovable ete.) of myselfmy spouse and all dependents:
&

/A. Details of movable assets: As On 12/05/2004

Spouse Dependent - 1 Dependent - 2 Dependent - 3
5. No. |Description Self Usha Devi Vijetn Kumari Amit Kumar Amisha Kumari
(1) Cash in hand Ros. 26, 30H- Ra 18,900/ ML NIL ML
Details of Depesit in Bank aceount (FDRs, Term Deposits
and all other types of Deposits including saving accounts),
(it} Deposits with Financial Institution. Non Banking Financial
Companies and Cooperative socicties and the smount in
eath such deposit
SBI - Bihar Vidhan Mandal Patna {Adc No. 20015881506 |Rs. 1,13,502/- MNIL NIL I MIL
PHEB - Amba Brach, Aurangabad {Afe No. IE R
: e Rs  1919- MIL MIL MIL ML
0982000100685 180) :
PHB - Balia Brach, Aurangabad {Afc No. Rs. 13,100/ NIL NIL NIL NIL
267000 TR G06S
SBI - Hariharganj Palamu (Ade Mo, 33600438066) Rs.  1OODY- NIL MIL
- - § ; 52
PHE Bank - Sanda Camp. Ambsa. Aurangabad-824111 NIl Rs. 1.405/- NIL NIL NIL
(Ae Mo 276700100031 339)
Madhya Bihar Gramin Hﬂl'l!'. - Sanda Camp, Amba, NIL Rs. 7109/~ NIL NIL NIL
Avrangabad-824 111 {Afc No.T1250100013745)
SBI - Hariharpganj Palamu (A No, 33690439376) NIL Rs. 1,000/~ MIL NIL MIL
Madhya Bihar Gramin E:I.HEL - Sanda Camp. Amba, NIL NIL Re.T7 477/ NIL NIL
Aurangabad-B24 111 (Afc No. 71250100042251)
Madhya Bilhar L]I‘ﬂ!'l'lt.l'l Hanl.i - Samjn Camp, Amba, NIL NIL NIL Rs 64,960/ NIL
Aurangabad-B24 111 (Afc No. 7 1250000042242
Fixed Deposit with FNB Amba (Aurangabad b Bs. 74,915/ ML NIL ML NIL
Fixed Deposit with MBGE (Amba Aurangabad ) MIL Rs. 45000/ MIL ML MNIL
Fixed Deposit with SBI Rs. 45,000/ Rs. 1,435,000/ Ml MIL NIL
Deposit in Wellfare Building & Estates Pvi. Lad. MNIL Rs.  10,000/- MNIL MIL MIL
Deposit in Sahara India MNIL Rs, 2,253,000/ MIL ML NIL
[etails of investment in Bonds, Debenture/shares and wnats in
M MIL NIL NIL
Lty companies/ Mutual Funds and others and the amotiil. L A
[etmils of investment in M55, Postal Savings, Insurance Policies
(v and investment in any Financial [nstrament in Post office or
Insurance Company and the amount s

crm{::*"_




P

“B. Details of Immovahle assets : 12/05/2014

Location(s}

Survay(Khata ) number(s)

Yill.: Dhanivar, Tola
Birajbigha, Aurangabad

Khata Mo, 12,1323 & 36

Will.: Dhamivar,
Tola
Birajbigha_Aurang
abad

khata Mo. 36 &

y e Self Sponse Dependent - 1 Dependent - 2 Dependent - 3
8. No. | Description el Usha Devi Vijetn Kumari Amit Kumar Amisha Komari
(il Agricultural Land ML MIL ML ML MIL

construction ete.

A8
Area { Total measurement in acres) 36 Decimal 34 Decimal NIL MIL MIL
Whether _||1Ih:|'rl1:d- property No N
{Yes or N0 T
Date of purchase in case of self acquired property Year-1999, 2003,2005 | Year - 2008 NIL NIL MIL
Cost of Land (in case of purchase) at the time of Rs. 1.18.500/- Rs. 131,500/ NIL NIL MIL
purchase
Any Investment on the land by
way of development, MIL MIL MIL ML MNIL
construction elc, 5 -
Approximate Cureent market value Ros. 3,735,000/~ Ris. 2. 50,000~ MIL NIL NIL
Satgawan , Harihargan],
Non-Agricultural Land s _Hn SR
i SRR Fatamu (Jharkhand} NIl NIl NI NIl
(i) S-Uw"?mh}h ; Thana No. 122, Khata : 2 2 :
urvey number(s) 270 Plat No.: 573
: i 13 Drecimal (Joint with
aifl 3 > L. i Ml NI ML ™I
Area ( Total measurement in sq. 1t.) Usha Devi)
Whether inherited property No
{Yes or NOJ)
I'.‘Ialr:_t:ul'puruh.‘ls-l_' in case of self 17.04.2012 Nl NIL NIL NIL
acquired property
Cost of Land (in case of purchase) at the time of Re. 10.16.000/- NIL NIL NIL NIL
purchase
Any lnvestment on the land by
waty of development, NIL NIL MIL NIL MIL
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{3) 1 give herein below the details of liabilities/ dues to public financial institutions and government:-

Spouse Dependent - 1 Dependent - 2 Dependeant - 3
5. No. |Description Self I, |Vijeta Kumari AR e T
Loans or dues to Bank/Financial P.N.B. Balia - KCC \ i e x
() |Institutionfs) : : Loan - Rs. 47,336/- W : ! '
Name of Bank or Fl Amount outstanding MNature of loan
Loan or dues to any individoals! Entity other than Rilar
mentioned in (i) above. : i .
Name(s) : :;“”;“;:‘[:;';f NIL NIL NIL NIL
Amount outstanding Motor Car
Mature of loan
Any other liability -Personal Loan from Relatives R, 1,00,000/- ML NIL ML NIl
Girand total of liahilitics Rs. 4,27.336/- MIL NIL MIL NI
Government Dues:
(i) IJ-.ucs to departments dealing NIL NIL NIL NIL NIL
with govermment
accommodation
Dues to department dealing with supply of water
Dwes 1o department dealing with supply of clectricity :
Dues to department dealing with supply of
telephones/mobiles
Dues to department dealing
with government transport (including arcrafi and
helicopters)
Income Tax Dues
Wealth Tax Dues
Service Tax Dues
Municipal/ Property Tax Dues
Sales Tax Dues
Anv Other Dues
(iii)  |Grand Total of all Govi. dues NIL MIL MIL. NIl MIL
e k‘_g‘-’*"
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Details of Assets and Liabilities in rupees as on 12/05/2014

Description Spouse Dependent - | | Dependent - 2 [Dependent - 3
Self Usha Devi Vijeta Kumaril Amit Kumar |Amisha
) Kumari
AL Moveahle Rs.21,30,565/-|Rs. 9,735,914/~ [Rs. 1,13,922/-|Rs, 88.966/- |Rs. 29 500/-
Assel (Total value)
B. Immovable
Asset
(i) - |Purchase Price and R 1 1,34,500/-| Rs. 131,500/~ |MIL NIL NIl
Development Cost of
lmmovable Property
( Total Value)
(i}  |Approximate Current Rs. 14,05, 500/-|Rs, 2,50,000/- [NIL NIL MIL
Market Price of i L
Asset { Total Value)
C Liabilities
{1} Government NIL ML MIL MIL NIL
dues (Total)
i) Loans from Bank, Rs. 4.27.336/- |NIL MIL MIL NIL

Fimancial Institution arnd
other (Total)

PATNA 12ih day of May 2014
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{ LALAN RAM )
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